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	 Mr H.Raclud for the contempt 

1O.9 : petitioner. 
This Contempt Petition has been 

,(1) /A 	
submitted on the ground that no 

/ 	
ation has been taken by the res- 

/O r7 	 r 	' pondents to comply with the direc- 

	

•J, 	 tions of this Tribunal in the order 
•° 	. 	•• 	 . 	. 

V 	•. 	and judgment dated 19 .lv .' in O.A. 

- 	. 	158/94 till date. 

I 	Issue notice on the alleged 

---- 

	

	: coritemnerS by Registered post with 

A/D to show cause as to whya 

:-: 	 •• 	I 	•. - . 	 contempt of Court proceeding should 

oe"

I 	 not be initiated against them for 
- 	. 	 c _ 

•- 	
. 	• 	, wilful violation of the Tribunal's 

order passed in O.A158/9.RetUrfla 

	

71&\ 	 s 	 ble on 18 .11 .96. 

List on 18.11.96 for show cau-

se and further order. 
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Meni?,er 
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9' b • 	18.11.6 	Mr. H.Rashid for the contempt 

petitioner. 

None for the alleged contemners. 

• • C /O 71 	
Service report is awaited. 

	

-. •..- 	 . - 	 • 	 List for order on 17.12.1996. 
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C.P.37/96(inO.A.18/94) 

17-12-96 	Learned counsel 14r.H. 	 he 
Conternpt etitioners. Mr.S.Alj Sr..CIG.S:. 
seeks time for instructions. 

List; :for'order on 10-1-97, 1 

/ 

Memr 	.0 

) 	
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10-1-97 	Mr.H.Rashid for the petitioner,  
Mr$.ii,r.e.G.s.c, for the responde ts.. 

/ 	 Show cause has not been received. Serf I 	 - 

Report are still awaited. 
jZ 	 List for order on 13-2-97. 
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132-97 	Adjoarned for orderon.3-3-97. 
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3.3.97 	There is noby to represent, the 

petitiQners Perused the petition and we 

find noground to proceed with the 

contempt petition 

The 	contempt 	petition 	is 
4 dismissed 
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